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CFNTPIAL ADIUNISTRATIVE TRiBUNj 
GUWAi-LI BENCHt 

OREBHET 

ppiecat•ibn No 

•/P P1eC 

Resid kd 
	

U 	a, 

Advobat for. the ;pp1icnt :— 	
) 

Advo öht for the Respndant_ 	1 r 0kJ\ Cjv4 

• - 113,11  .l 	- 	Heard M r.. Ch anda, learned CDU nsei 
n f-'rm 	-Y - 	- 	tor the applicant. 

50/- diposited 
-t_ 	 Issue notice Returnabje by 10 days. 

Mr.J.L.Sarkar, learned Ri1. Counsel accepts 

,Registra 	 notioe on behalf of respondents., 

Lis:on 26/11/01 for admiesion. 

c 

	

4 	
y 

 

emb er 	 Vxce-,haj.rmn 

	

mb 	- 

t260110 	 Heard learned counsels for the 

j parties. 

The application is admitte.d Call 

for the records. Mr,J.L.Sarkar, learned 

counsel for the respondents is f'illed 

I written statement today. In this circums-

tancris,. the case may now listed for 

	

r 	'1 
hearing. 

List on 18/12/01 for hearing. 

Selection persuant to the result 

of Vocational course in Railway Comerciai. 
I 	for year 2001-2002, shall be subject to 

f I 	the outcome of this application. 

• 	 I 

embar 	 Vice-Chairman 

I 	mb 

• C. F. 
'ide 'IP 

Dated 

W10  

bA- 



1 
18.12901 	Prayer has been made by 

Rlye counsel for adjournment oP the 
_jJ 	 ciJv.üj&F 	 cSse. Prayer for adjournment is allowed. 
VN5 	 List on 21.1.02 for hearing. 

• 	C 
Member. V iCeChajrman 

21.1.02 	On the prayer àt5ri M.Chanda, 

learned counsel for the applicant, the,. 

case is adjourned. Ust on 2692.2002 

	

for hearing. 	
'• 

	

Member 	 V iceChairman 

mb 

26 2 2002 	 Heard the learned counsel for the 

pariaes Hearing concluded Judgment delivered 
- 	

in open court, kept in separate sheets. The 

appikation is dismissed. No order as to costs. 

~ eJ4 '4 	nk•m 
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CENTRAL ADMINISTRATIVERIBUIqAL  
GUWAHJTI BENCH 

Original .PtPP1ICat:Lon J 0  438/2001 

Date of Decjsjon 26.2.2002 

hRabjndraNathDatta 	

Petitioner(S) 

J1J4 Chanda and A. Chakraborty 	

Advocate for,  the 
Versus 	 Petitioner(s) 

The Union of India and others 	

Resr rid ent 

Mr. JSarkar, Railway Counsel 

for the 
R€ 3porid ent 

THE HON'BLj MR JUSTICE D.N. CHOWDHURY, VICE-CHAIRMAN 

THE HCTrjjc' MR K.K. SHARMA, ADMINISTRATIVE MEMBER 

1.Whether,
Reporters of local Papers may bea11oWd to see the .jUdgmen ? 	

- 
To Le referred to the Reporter or not ? 
	

( Whether their Lordships wish to see the fair copy of the
?  4* 	

eter the Judge is to be circulated to the other Benches 
	? 

Judgment delivered by 'Hon' ble : Vice-Chairman 
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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL 

GUWAHATI BENCH 

Original Application No.438 of 2001 

Date of decision: This the 26th day of February 2002 

The Hon'ble Mr Justice D.N. Chowdhury, Vice-Chairman 

The Hon'ble Mr K.K. Sharma, Administrative Member 

Shri Rabindra Nath Datta, 
New Institute Colony, 
Alipurduar Junction, Jalpaiguri, 
West Bangal. 	 ... ...Applicant 

By Advocates Mr M. Chanda and A. Chakraborty. 

- versus - 

The Union of India, represented by the 
General Manager, 
N.F. Railway, 
Maligaon, Cuwahath 

The Chairman, 
Railway Recruitment Board, 
Guwahati Station Road, 
Guwahati. 

3 The CPO, 
N.F. Railway, 
Maligaon, Guwahati. 

By Advocate Mr J.L. Sarkar, Railway CounseL 

............ .....s.s.. 

......Respondents 

0 R D E R (ORAL) 

CHOWDHURY. J. (V.C.) 

The issue relates to recruitment for Vocational Course in 

Railway Corn mercial for the Academic Year 2001-2002. Ms Mou Datta, 

daughter of the applicant was also an aspirant for the Vocational Course 

in Railway Co m rn ercial (V C R C for short). The ad mission to the V C R C 

are made through written examination followed by viva-voce test. The 

The Railway Recruitment Board (RRB for short) invited applications 

from eligible candidates for ad mission to the V C R C for the academic 

year 2001-2002. Ms Datta applied for the same under the OBC category. 

She was issued a call letter by the RRB for the preliminary examination 



:2: 

that was held on 18.2.2001. The result of the preliminary examination 

was declared by the R RB on 14.7.2001. In the result the name of 

the applicant's daughter appeared. Accordingly she received a call 

letter fro in the R RB for the main written examination which was 

scheduled to be held on 12.8.2001. She came out successful in the 

main written examination held on 12.8.2001. She thereafter received 

the call letter for the viva-voce test. She appeared in the viva-voce 

test which 	was held 	on 	16.10.2001. 	She carried 	the impression that 

she did 	well in the viva-voce test. The result was published in the 

daily newspaper declaring 39 candidates successful. The result of one 

candidate was not published. The name of the applicant did not appear 

there. Hence this application questioning the legitimacy of the selection. 

According to the applicant his daughter did well In the examination 

and therefore, she ought to have been selected in the process. 

The respondents contested the case and sub initted their 

written statement. It was stated in the written state ment that the 

answer sheets of the written examination were evaluated in corn puter 

optical marks recorder. 85% marks were allotted for the written 

examination and 15% marks were allotted for the viva-voce test. In 

the viva-voce test there were four Junior Administrative Officers 

excluding the Chairman, one from the department, one from SC/ST 

com munity, one from OBC corn munity and one from minority com munity. 

The result was declared on the basis of the performance in the written 

examination and viva-voce test. 

11 We have heard Mr M. Chanda, learned counsel for the 

applicant and Mr J.L. Sarkar, learned Railway Counsel. The whole 

issue pertains to the process of selection. A person is not entitled 

to be selected as of right, but is, undoubtedly, entitled for a fair 

consideration. In the instant case, the Railway Authority notified the 

process cof recruitment, entertained. t1is appUcations: ;of : the : 1  candidates. 

/ 

...... 
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and made assess m ent on merits. Mr C handa contended that all 

throughout the daughter of the applicant had a brilliant ttack record 

and in the light of her performance there was no justification for 

not selecting her. 

 Mr J.L. Sarkar, learned 	Railway 	Counsel, fairly 	placed 

before us the entire records. The authority decided to hold the test 

for the V C R C, assessed the individual merit by taking note of their 

written examination and the viva-voce test. Marks obtained in the 

School Leaving 	Examination 	cannot be the Index for selecting such 

persons. 	Candidates 	m üst 	qualify 	the m selves 	in 	the 	eligibility 	test. 

On assessment of all the aspects of the matter, the procedure adopted 

by the respondents cannot be said to be 	unjust or unfair., There is 

no discernible infirmity in the process of selection requiring interference 

by this Tribunal. 

 In the circumstances we find no 	merit in this application 

and the same is dismissed. There shall, however, be no order as to 

costs. 

\ 
( K. K. SHARMA ) 
	

( D. N. CHOWDHURY ) 
ADMINISTRATIVE MEMBER 

	
VICE-CHAIRMAN 

nk m 
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l 	

() A INIO 438/2001 

Sri Rabindra Nath Dutta 

I. 	 .• 	 •.. 

• 	 . 	
. 	 H 

t.Jnion C)P India & o:i.. 

Inthe mtter of 

Written. Statement on behalf: of 

th rpondents 

The i cpondont 	in the above caw most 
• 	 ., 	 ••. I 	 - 	 k• 

respectfully, beg to state as under  
I 	 {•I 

1 	 I ht t he rpandent) hv qon 	thrauqh the 

orqinal appltion it nd have understood the 	contents 

her.of 

2.
• 	 . 	

,. 	That 	the respondents- do not adrn:i.t 	any. - 

statement e*cept those which are specif.call>' admitted in 

• . 	this written statement Statements not admi ttecl a r e den led 

-j before traversinq the parawise statement 

of the oriqina] application 1he respondents beg to state the 

brLefi history of the (cC as under 

The? 	written 	exam:i.natibn for 	VCRC 	for 

2001-2002 was held, on 18022001 Second stAge examination 

was held; on 1.2.08.2001. Viva-voce was held - fin :15.. 10.. 01. to - 

18.. i0..01 	fesult was declared on 06..11 .2001.. 39 candidates 

(UR--7SC--,ST- 7 OBC--19 

 

a n d' hand ic:appedi ) were 	declared 

passed 	aqa:i.nst 	40 	.post;(UR_i9, 1 SC05iO7.iOCO3 O 	and - 

/ (I 

1.' 	 i; 



jridicapPed') Result of one candidate was withheld for non 

rceiyipqP vigilance c1earan(o. duqhter of the 

appliCa%t did not èome under the zanC. qf coniCIerAt10n 

That jn reply to th 	ttOfnefl 	in pAr 
	4 1 

to 42 .t is staled that 	per 

 

p r o edure no LorrePonden 

was nade to the candidate except d laratio 	
of, r'esult 

ercerc1 of marks in Board of 6ecOncarY edtCAt0fl is taken 

into psiderati0I when the candidatC. declarcd passed in 

VcRCeXaflifl'Ati0n for admissiofl whic:h is a 2 year job, linked 
.. 	..-, 

dourse 	 1 
thM in rcpiy to the statements in pi a 4.6 

5,.  

• 	It is 
5ted tt the result wa declared casteWiSe h a  

separatelY. 	The roll numbers starting with 
	digit 	1 

represntS general canddate5 SimilarY ' 	
SC 3 'for ST 

4 for OBC an'I 	I or hand I cappPcI 	a3 o stated thA 	1' I 1 A 

reserved candidate secure 1iqher mark he , will be p:taced in 

UR LA 
ecjor y md hu number at (iF cnd i elates fflA ho 

•doWflSiZe 	
Number of reserve (:and:t.dat so plac:ed :i.n the UR 

atecjory wi 3 I be made good I i om the 3 ower mar I ol thai 

COIflfIR.0 I .1. 

Tht in reply to thetatOffle1itS in para 47 

to 	11 i t 't 
> s tated that wlii Ic dec 1rinq the rsu i i utmost 

tare lal en Reu1i was derlard for
.  9 c c ndidat05 

Result of one endid4\tC ould not be declared duo to non 

receipt of viqi']aflcC ropOl I 3 t den1edtha unfti r rartOfl 

was adopted in the exaination prOLeS 
TP answer heet o m  

e ya3uId written exam i nat on wei 	
cmptt or opt a] mar 

recordcr 	
marks were allotted fpr written 	

xaffliflat011 

..v'i-Q7 1 CiB(-•O8 	and 
/ 



and 	15' mar 	'jcr at1otte.d •foi 	
the 	'Lva-VOc( 	in 	th 

ViVaVOce there were 4 Junior Adm1.nistrat:ve 	Offi c:ers 

excludiflq the Ch r mm one from depri mn t one f r om 	
( /S1 

comrnuflLty., one from OBC community nd 	
npf rum minnrity 

Lommunit 	Feu I t was dec] ar 	
'd on the b 	of 	the 

performance to the written eyminattOfl and viva voce ist 

Marks obtained in school.s examinatipfl was not taken into 

otisideratiOfl It is further stated that the result declared 

correc:t and f:i.na]. 

hat in the facts and cirCimStanC:e5 of the 
7 . 

asethe application deserve to be dism ssed with cot 

Vprfi q al i Ofl 

1 	 :i:, 
• 	H 	H 	•. 

	

.RRB 	GU,wahativ do 

hereby vervfy 
Lhat.1 the stat(mefltS macIe1n the paragraphs I.  

to 7 are true to my I.owle'dqe' 	
P 	 - 

• 	ciuwahati 
Siqnatt.U'€- 

	

(2001 	 S. 



liI(U1iI\W\I 1) \ \il 

NoRIfl?(;,( - ) l SS 	 1)1 (' 11 2001 

To 
Chief Pernnne! Officer. 
N.F. RaiIav. 
Maligann. 

Sub: Rcnntmcnt for Vocaticm-i Courcc in Raik n Commercial (V.(', R ( I for the 
academic session 2001-2002. 

Ref: Ra:.vav }3oard letter No.E(W)2000 EDI -(;. dt 5.10.2000. 

On the b.sis of written test held on 12.8.2001 and iva-\Oce lield from 1.5.10.2001 
o 18.10.2001. iiowing candidmes have been selected for admission to the above 

mcnlioncdcoursc dginst vacancies ofUR=19. SC5. ST=7, OI3C8. P14I(Tota!=10 uns). 
this Nnel is Sent for 39 candidates. The result of one candidate against OBC category is 
under vigilance invcstigaiion and would be advIsed in drc course. 

SL.NO. ROLL NO. NAME POST MERIT 
POS 111 
ON 

1 48001531 MISS PRPr fNKA MUJUMDER UR I 
2 48000207 SHRIANAND MORAN  

4800146 SHRI RAJESH MJMAR 	- UR____ 3 
4 	— 1.8000686 SHR1 EEBASISH SHARMA UR 4 

1800004 SI-IRI NURUL ISLAM  UR 5. 
6 180021 SJIRI NIRAJ KUMAR 	 UR 

M1SSSUR1ARMw 	 uR -- 
6 

7 4800U9 7 
S 4014.St!) SHRI SUJ3HASH KUMAR UR 8 
9 4800 l()3 SHRI ASHISH KUMAR 	 1 UR 9 
U) 80022 SHR1 RAVE KUMAR f UR 10 
U 4MI31 AMMANN 	 1UR 11 	- 
12 18(00687 SI-1RI ASRISH SHARMA  UT( 17 
13 
14 

4S00197 
48OOl45 

SHRI SIiASH1 KANr 	- 
S1-fRRrnAMKUMAR"JUGNIJ -  

UR 
UR 	- 

13 
14 

16 	11 

00Ic.90 
48001553 

SHRI M1THUN KUMAR 
SHRI MUKLSHCHOUDHARy 

UR 
tJR 

15 

j17 
1" 

17 
18 
19 

400891 

4800 I4 
18002093*ISHRJAI3HINABRJTURAJ 

SIIRI AB}flSHEK KUMAk 	 Uk 
fuR 

SHRI ABHINAV KUMAR 
20 405' 9 SHPJ \'IKASH KUMAR 08C1 20 
21 4800161S SHIUAKASH OBC 21 
22 38000018 SFIRI PALASH DEURI(*) ST 22 
23 48001843 SHRI RANJAY KUMAR SAH() OBC 23 
24 48001540 SHRIRAVIPRAKASH OBC 24 
25 48001929 SIIRI SMASH! KUMARYADAV oric 25 
26 48001 582 SHRI AMARJEET KUMAR OBC - 26 
27 28000033 MISS NEELAM KUMAPJ 	. Sc 27 
28 4001913 SHRIVIMALKUMAR  •OC 28 
29 
30 

28001475 
380fl00? 

S.HRI SAMEER KUMAR UTTAM 
SLIRI DODERI BASUMATAR\ 

isc 
ST 

29 	- 
'() 	- 

31 
132 

2800151- 
1280049. 

SHRI AMITKUMAR 
MISS VARSHA KUMAR! 

S(.. 
SC 

31 

ocI:e 	
eta 

 

ssts
1,"ut  

.. 

'-i,' AL 



I ()474 \1ISS 13 \R \SI IA  
j 2nO97 J Si IR1 	3iiMAJV\ii)iR SC 1 4 

()O()274 111 	Pt IINK.\ NARZ'RV ST 

] SIIRI 1111 ES1I 	n4s1;v\T\Py sr 
I sr 

3()oO464) 

37 3O($)23() I SIIRI UDAY R1JMAR 130R0 37 

38 38000214 SHRJ PALLAB LUNGTRULU ST 
39 J 5OOOQO5 MISS MMITA S1-(AW() 
* 

 PH 39 	- 
The age ofThis cndda1c needs special i crificatian. 

i The app'ications of these three candidates will (ollow. 
Ncxsarv rc-vcriuicaiion of ceriificalcs'Icstimonials of education. daic of birth. 

caste crtificatc etc. may plcase.bc dane at your end before offering admission (a the course, 

\'eriflcalion of ihir character and antecedents may also hc done at your end. as rcqirircd. 

The original application farms ( cccpt those of three cardicbte,s marked as () 
above) along with copies of lestimonials submitted by the successful candidates are being 
sent herewith fot further nccssarv action and record 

DA:Asabovc 
- 	 '-' 

(OP. Agrawal) 
Chairman, 

RRflIGuwah all 

Copy 10: 
Principal. FaCUltV Higher Secondary School. Amingaon for inlormati(an. Y  

e  
LI' i fl I ?-e') 

Chairman. 
RRB/Guwahati. 

62c 



1Q733__  

46,87+ 12.80 - 61,57 

46.98 + 14.40 	61.38  

4250 +13.20 = 5570. 

50:76+ 12.00 	.6276-i 

49.82+ 14.00 	63.82..2;. 

50.0+ 13.40 = 63,46 

4250 + 13;60 	56. IT 
- 

6115 + 600 = 6715 

58 56 + 1360 7216 - 
- -_--,-, ______'•_7 

4486*54O=5Q2f- 	-: 
--a- 

4651 + 400 = 505 
• 	 • - -,.•, 

62 80# 8 40= 71'Z 	 2:- 
4368+82051.-884  

I  

• RAftWAY RECRUITME-NT.BOAPD -  GUWAHATI  
.ThTEMENT SHOWING THE MARKS OBTAI ED QUR!NG WRIUEN&V1 VA-VOCE TEST FOR V.C.-2OQ1 I200Z 

DATE OF WRITTEN TEST 12/03/2001 	 EDUCATIONAL QUALIFICATION 
Candidates should appear forme firsttime for -i 0th cIassexaminatioI 	 gcadrnic year from-a DATE OF VIVA-VOCE TEST 15110/2001. 	 recognised 86ard, after having studied.ss a regutarsdent of ihe Schóól.- .....  
AGE: 

Candidates who are less than 18 years of ge as on 1st June, 2001, i.e.,4hose who are born on or, after ,  
02I06/1983arelj ible. 	 ____ 11 	 OTtNED jSLNOjROLLNOI NAMF Or THE CAND1DATt 	DATE OF RTH 	WRflTN 	 flVA-VOCE 	 REMARKS 

TOTAL  

U 

18000044 RUL ISLAM  1-Jan-85 
KZ~ES_H_  17-Mar-85 

18000128 	JAYEETA 6HATTACI-4ARJEE 	. 19.Jan86 
18000148 RUMA D E Y 16-Jan-85 

5 18000256 SANDEEP KUMAR ROY 20-Jul-85 
6 	1 18000264 1RU -PAM DUTTA 	. 1 4-Nov85 
7 7  18000625 ABHIJEETTHAKUR 	 . 27-Nov-84 
8 	118000659 SUDITYA DAS 6-Ayg-84 

18002094 ABHINAV RITURAJ 1-Jan-85 
10 	I 18002108 SAURAVKUMAR 1-Jun-85 
11 18002123 NIRAJ KUMAR 

--- -- - 25-Jan.87 
. 1 8002125SHAL Kt JMAF 	

. - -. 

___ 
-- 22 -Dec-84 -.•• -. --.- . 

13 	I 	18002130 RAVI KUMAR - 	----- 	 -.- ------ 
1-Mar-84 

14- 	J 18002152 RAVI KUMAR • 	
. - 	 - -•-.-- --, 

-- 

1-Mar-84. 
1EI1 80021 78 RAJANAND 

- 31-DC C 86 
16 -  18002198 RAHUL KUMAR 	 . 	 • 

- 7-Mar85 - 

- ) 
	

. 	 • 	 . /i -'- 
	

• 

avt 
	 p: 	--:-- --•;-,: 

, 

- 

-:-- 

I: 

..... 	 . 	

. 
. . . . 

q . 

-' 	 -- - 	
'•i_ - 	- Lç 	

-. 

--- -. 

- 	

-: 

1 



,4J 	RAILWAY RECRUiTMENT BOARD: GUWAHATI 	 SC 
STATEMENT SHOWING THE idARKS QThJND DURING WRITTEN & VIVA-VOCE TEST FOR /.C.R.C.-2001/2Q0 

/DATE  OF WRITTEN TEST 12/08/2001 	 EDUCATIONAL QUAUFICATJON 	 •. 

Candidates shouldappear for the first time for 10th class examination in the cur?èdtacademlc year from a 
DATE OF VIVA-VOCE TEST: 15/10/2001. 	 recognised Board, after having studied as a reguiarstuen of theSchool. 

AGE: 
Canthdates who are less than 16 years of age as on 1st June, 2001, i.e., those who are born on or after 
02/06/1 983 are eligible. 

I 
SL.NO. ROLL NO, NAME OF THE CANDiDATE 	DATE OF BIRTH 	WRITTEN 	VIVA-VOCE 	 REMARKS I 	 TEST 	 TEST 	TOTAL 

L 1 	2800145jylKAsH KIJMAR 	 1-0ct-85 	34.23 + 7.80 42.03  

L 2 	28001470 IRABINDRA NATH KARMAKAR 	 16-pr-86 	231 + 12.60 36.21  
328001476 SAMEER KUMAR UTTAM 	- 	5-Jul-85 	46.75 + 12.00 = 58.75 
4 j 28001494 VARSI-IAKUMARI 	 -. - 10-Aug-86 	42.26 + 12.60= 54.86  
5 	28001515 AM1TKUMAR - 	 15-Dec-85 	46.27+10.00= 56.27 
6 	28001674 DIPAK PRASAD 	 20-Apr-86 	25.02 + 12.20 = 37.22 	 . I 7 1 28001713 ALOK KUMAR DAS 	 19-Oct 85 	28 10 + 12 60 = 4070 

I 28001746 JANIKET SARKAR 	 14-Dec-85 	2785 + 11 40 = 3925 	 - 

• 	- 	, v 	 C--. 	 -. . 	.. 	

. •.. -. 

) 	

. 

tY 	 2-4.  
- 



.5-- 

• 	1-. 

,/i• 	/7 

X.tt. 0 ' 

- -S  

• . 
- 	-. - - 	 •' 	 A. 

• 
---, 

'-' 

J 1i 
- ; e arY e 	 - 

• - 

-- -i---- 

-5-- 5-. - 
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Yt 
-4. 	

S RAILWAY RECRUITMENT BOARD: GUWAHATI 	 It 
STATEMENT SHOWING ThE MARKS OBTAINED DURING WRITTEN & VI VA-VOCE TEST FOR V.C.R.C.-2001/2002. 

OBC 

f DATE OF WRITTEN TEST:12/08/2001. 	 EDUCATIONAL QUALIFICATION: 
Candidates should appear for the first time for 10th class examination in thecuri-ehtabademic yer from a 

DATE OF VIVA-VOCE TEST: 15/10/2001. 	 recognised Board, after having studied as a regular student of the School. -. 	 - 

AGE: 
Candidates who are less than 18 years of age as on 1St June, 2001 i.e. those who are born on or after 
02/06/1983 are eIirihIe 

SL.NO. ROLL NO. NAME OF THE CANDIDATE DATE OF ERTH 
M/(S OBTAINED - 

REMARKS - WRITTEN VIiAT!OCE I TEST TEST 	TOTAL 

i]j4,8(' -00175 

000131 AMAN GUPTA .----...-- - 22-Feb-86 - 	-- 56.66 + 1400 = 70.66 - 	 - ---- 	- 
2  MOINADEVI 19-Nov-85 25.50+ 10.20=35.70  

I 	3J 40001 79 ISUBOJIT SAHA - 	9-Jun-84 35.42 + 10.60 = 46.02  
1 	4 	148000195 D1PANKAR DAS 16-Dec-85 24.31 + 12.00 = 36.31. 

5 48000207 ANAND MOHAN 	- 27-Dec-84 70.36 + 6.40 = 76.76 - - 
6 48000227 N1SHAKUMARI 30-Oct-85 29.27+8.20 _37.47 

- - 

7 4000235 1PRINCENEOG 31-Dec-85 35.89+ 12.80=48,69 
e4100243 HEMANTAKUMARNATH 30-Dec-84 2739+11 _80 _ 3919 

_ 

10 

48001462 

48001466 
PAWANKUMAR 

RAVIKUMAR 
28_Dec-85 

30-Apr-85 

43_93+6_60 _50_53 - 

40_37+ 5004537 	_____________________ 
11 

12 

13 

48001474 

48001480 

48001486 

PREM KUMAR 

AMANKUMAR 

RAJESHKUMAR 

_5-Qç8_ 

15-Feb-86 

5-Feb-86 

- 

41.79+6.80=48.593t...... 

6257+ 114O7397r____________ _____ 

---------- -__ 
49353 20 	5255- __________ _____ 

- 	-,--- -S  

-- 14 4800 1495IUTTAM KUMAR"JUGNU" 1-A2r-86 64.69+4.60 _ 69.29'!: - -•- '  
15 48001504 IMANOJ GUPTA -  10-Nov-85 38.02+ 9_447.42 -  

Contci......2. 



11 [PAGE 2] 

SL.NO . ROLL NO. NAME OF THE CANDIDATE DATE OF BIRTH 
MARKS OTNED 

:REMARKS WRITTEN 	VVA-Vô 
TEST 	 TEST 	TOTAL 

16 48001510 MOHAMMED MINSHAR ALAM 26-Jan 85 3069 + 740 	3809  
17 48001805 LAUTA KUMARI 25-Feb-86 26.68 + 12.20 = 38.88  
18 48001811 PRAVIN KUMAR  - 	1-Jan-86 2431+60 = 3 
19 48001819 SUNfLKAPOOR 27-Oct-84 57.37+4.80 = 62.17  

i 20  48001625 RAJ KUMAR  5Jun-85 40.65 + 10.80 = 51.65  

L 21 

22 

48001831 

48001839 

RAJESH KUMAR 

SURINARAJAN 

1-Jan-86 

- 	15-Aug-86 

39.19 + 9.20 = 46.39 

58M8+ 13.80=71:88  

- 	_-- 

_23 48001 8i1 DABLOO KUMAR 5-Feb-87 	127.39 +70 = 34.99  
1 24 46001843 ;RANJAYKUMARSAH 18-Sep-85 	153.83 + 11.20=85.03  

. • 
• 	.. 

.• 
. 

-4 	- 

A. 	. - 

Sk.$' 

- 	- 	- 	 - .- - 
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RAILWAY RECRUITMENT BOARD: GUWAHATI 	 \b UR 
STATEMENT SHOWING THE MARKS OBTAINED DURING WRITTEN & VIVA-VOCE TEST FOR V.C.R.C.-2001/2002. 

DATE OF WRITTEN TEST 12/08/2001 	 EDUCATIONAL QUALIFICATION - 
Candidates should appear for the firsttime for 10th ClaSS examination in thecifreñtacademic year from a 

DATE OF VIVA-VOCE TEST:16/10/2001. 	 recognised Board, after having studied as a regular student of the School. 
AGE: 
Candidates whoare less than 18 years of age as on 1st June. 2001, i.e., those who are born on or after 
ng/nA/iowi anm s3linihla 

MARKS 	OBTAINED  
SL.NO. 	ROLL NO. NAME OF THE CANDIDATE DATE OF BIRTH REMARKS WRITTEN 	- 	VIVA-VOCE 	- 

TEST 	 TEST 	TOTAL 

16000685 DEBASHIS SHARMA - 	5-Feb-86 59.03 + 13.60= 72.63  
18000687 ASHIS SHARMA 5-Feb-86 57.14 + 13.40 = 70.54 
18000717 L. BRAJAMANI SINGHA 

- 	5-Nov-84 49.11 + 14.00 = 83.11  
18000787 SAPTADEEP BASU 5-Mar-85 42.73 + 12.40 = 55.13  

5 	I18000816 SANDEEPACHARJEE - 	11-Dec-84 44.39+ 13.80 = 58.19 	- 
6 	1 16001057 VIKRAM KUMAR 20-Dec-84 55.72 + 3.60 = 59.32  
7 18001364 RAJESHPRIYADARSHI - 27-May-86 50.29+ 13.40 = 63.69  
E 	18001526 AMAN RAJ 30-Dec-84 45.56 + 7.40 	52.96 

18002220 JSHILPI KUMARI 16-Aug-86 4510 + 13 00 	5810  
L 	10 	I 	18002230 ISOURAV KUMARDAS 1-Jul-86 47.93 + 820.-5613  
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RAILWAY RECRUITMENT BOARD: GUWAHATI 
TAIMNT SHOWING THE MARKS OBTAINED DUF NGWRITN & VjVA-yOCE TET.FORii.C.R.C.-2Q01/2PQZ. 

sc 
DATE OF WRITTEN TEST: 12/0812001. 	 EDUCATIONAL QUALIFICATION: 

Candidates should appear for the first time for 10th class examination in the current academic year from a 
DATE OF VIVA-VOCE TEST: 16/10/2001. 	 recognised Board, after having studied as a regular student of the School. 

AGE: 
Candidates who are less than 18 years of age as on 1st June, 2001, i.e., those who are born on or after 
02/06/1 983 are eligible. 

SL.NO . ROLL NO. NAME OF THE CANDIDATE DATE OF BIRTH 
MARKS 	OBTAINED 

WRITTEN 	VIVA-VOCE 
TEST 	 TEST 	TOTAL 

REMARKS 

1 	20000007 ARUPKUMARHALOI 2 Dec-84 Absent 
2 28000033 NEELAM KUMARI 7-Feb-85 53 36 + 10.60 = 63.96  

4 	1 
20fl00037 

28000057 

JEETOO DAS 

SUNIL KUMAR PASI 

18-Apr-85 

23-Dec-83 

32,58 + 6.60 = 39.18  

31:62 + 12.20 = 43.82  L 5 	1 

L 6 	1 

28000101 

28000153 

IANJALI DAS 

SHARMILA SAHA 	 I 
29-Aug-84 

27-Oct-84 

2550 + 11 00 = 36.50 

31.87 + 8.40 = 40.27 
L 	7 	I 28001755 IBIBIYAN KUMAR 14-Dec-85 22.43 + 13.40 = 35.83 



SL.NO. ROLL NO. 	T'AME OF THE CANDIDATE DATE OF BIRTH 
	 REMARKS 

_MA OBAINED - 	 ________

ST 	 TEST 	TOTAL 
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RAILWAY RECRUITMENT BOARD: GUWAHATI 	 ST 
ThIMNLHQWING THE MARKS OBTAINED DURING WRTTEN & VIVA-VOCE TESI FOR VC,R.C.-2001,2002. 

DATE OF WRITTEN TEST:12/08/2001. 	 EDUCATIONAL (IIAI II('tTltPd. 	 - - -- 	'-'U U I •  • I #IV . 	 - 	 - 

Candidates should appear for the first time foriOth class examination in the current academic year from a 
recognised Board, after having studied as a regular student of the School. 

Candidates who are less than 18 years of age as on 1st June, 2001, I.e., those who are born on or after 
02106/1 983 are elicible. 

I,  
DATE OF VIVA-VOCE TEST:16/10/2001. 

1 J 38000o7j1DoDERE BASUMATARY 13-Dec-84 142.73 + 14.4 , 3 .._L 35000134  1DIByAJY0TI DAS 1-Jul-85 23.37 + 11.80 	39.10 3 	I 	38000154 

I CHANDAN KUMAR BARO 3-Jul-85 25.97 + 10.40 = 36.37 4 	35000214 

1 PALLAB LUNGTHULU 11-Sep-85 29.98 + 12.00 = 41.98 5 	38000230 IUDAY KUMAR BORO 
1 15-Jul-84 34.70 + 9.40 = 44.10 6 	38000274 

I 
PHUNKA NARZARY 2-Oct-84 134.00 + 11.80 = 45.60 7 	38000278 GAURAVBORDAl 13-Oct-85 28.81 + 12.8041.41 



RAILWAY RECRUITMENT BOARD: GUWAHATI 	 OBC 
/1 
	

STATEMENT SHOWING THE MARKS OBTAINED DURING WRITTEN & VIVA-VOCE TEST FOR V 

7 	DATE OF WRITTEN TEST: 12/0812001. 

flTE OF VIVA-VOCE TEST: 16/10/2001. 

)UCATIONAL QUALIFICATION: 
Candidates should appear for the first time for 10th class examination in the cuI' ar from a 
recognised Board, after having studied as a regular student of the School.  
A3E: 

Candidates who are less than 18 years of age as on 1st June, 2001 i.e., those.who are born on or after 
02/06/1983 are eIiibIe. 

SL.NO . ROLL NO. NAME OF THE CANDIDATE 
	

DATE OF BIRTH 
	WRTT MARK OBTAIr ral 	

REMARKS 
TEST 	 TEST 

	
TOTAL 

4 48000267 JVIKRAM PRASAD 

2 J 46000323 1SANJEEV PRASAD 
3 I 48000359 IPRANABJYOUTI TAMULI 
4 48001244 ISANJAY KUMAR 
5 I 48001262 ISUJEETKUMAR 
6 j 48001266 PREETAM JAJSWAL 
7 I 	48001270 AMIT KUMAR DAS 

4800131 1DiNEs H_KUMAR_________ 
9 J4800i513 JMUKESHCHOUDHARY 

10 J_48001516 MANOJKUMARCHOURASIA 
11 Jaooi 522_ RAJESHKUMAR 

48001531 - PRry'ANKAMAJUMDER 
13 48001534 MOUDATTA 

AKASHKUMAR 

L 48001540 RAVI PRAKASH 

10-Jan-35 

22-Jul-85 

_i 3-Jan-65 

8-Dec-84 

29-Feb-84 

1 5-Au 

_7-Ja n-86 

20-MaB5 

I 4-Jul.86 

l0-May-85 

3-Feb-88 

17-May-85 

15-Jan.86 

38.72+2.40=41.12 

36.83+12.40=49.23 

28.33 + 9.40 c= 37.73 

43.21 + 4.80 48,01 

55.25 + 1.80 57.05 

Absent 

25.50 + 9.00 34.50 

63.75 + 2.60 = 66.35 

64.22+4.40=68,62 

53.36 + 3.00 = 58:36• 

4250+4.20= 460. 

64.46 + 13.40 = 

26.44+1300=3944 

51.71 + 9.40 6111 

56.43 + 8.20 = 64:63-? 

- 

• 	- . 

-__-:--- -'-----.- 
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SL.NO . ROLL NO. NAME OF THE CANDIDATE DATE OF BIRTH 
MARKS 	OBTAINED 

REMARKS WRITTEN 	VIVA-VOCE 
TEST 	 TEST 	TOTAL 

16 1 46001582 AMARJEET KUMAR 4-Ar-85 5336k 1060 = 6396  

17 48001545 AMIT CHANDRA KUMAR 1-Apr84 - 25.33+10,80=39.13  

18 48001851 JEETENDRAKUMAR SAW - 10-A4 37.77±11.80=49.57  
48001855 ANUJ KUMAR -My-85 83+ 5.20 = 42.03  

20 48001863 AMIT SINHA 2-Feb-84 36.36 + 7.60 = 43.96  
21 48001569 AMAN 6-Mar-56 43.21 + 13.20 = 56.41  

22 48001887 RAVISAGAR 	- 10-y-54 28.81 + 4.00=32.81  

23f4800151 ABHISHEK KUMAR - 	10-Api-85 56.19 + 12.00 = 68.19  
24 	48001893 IPRITAM KUMAR RAY 1-Jan-86 35.22 + 8.40 = 46.62  

- 
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- 
SL.NO. ROLL NO. 

I 
NAME OF THE CANDIDATE 

I 
DATE OF BIRTH 

MARKSÔ1TAU'JED 

REMARKS 

	

WRITTEN 	VIVA-VOCE 

	

TEST . 	 TEST 	TOTAL 

16 46001708 RInKESH ROSHAN 2 Feb-85 52 18 + 7 20 	59.38  
17 

L8 
48001895 RAJESH KUMAR 4-Jun-84 37.07 +0 	48.07  
4800897 ASHISH KUMAR 	- 5-Ap-86 39,19 + 12.20 = 51.39 

19 48001901 ADARASI-t RAJ 11-Feb-85 

- 

40.85+13.00=53.85  

- 

20 	J, 68001905 ABHISHEK KUMAR - 15-Dec-84 Absent 
21 	148001909 VKASH KLJMAR 16-Dec-86 	1 52.42 + 13.00= 65.42  
22 4800.1913 VIMAL KUMAR 	

j 14-Jan-86 50.05 +1.3.80 = 83.85  
23 48001927 SHASHIKANT 1-Jan-85 - 66.82+2.8089.62  
24 48001929 SHASHI KUMARYADAV 3-Dec-85 	- 58.79+ 5.40 . 	64.19  

- 

£ 
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•JAL 	RAILWAY RECRUITMENT BOARD: GUWAHATI 	 OBC 
STATEMENT SHOWING THE MARKS OBTAINED DURING WRJITEN & VIVA-VOCE TEST FOR V.C.R.001/ 2002 . 

DATE OF WRITTEN TEST: 12/08/2001. 	 EDUCATIONAL QUALIFICATION: 
Candidates should appear for the first time for 10th class examination in the current academic year from a 

DATE OF VIVA-VOCE TEST: 17/10/2001. 	 recognised Board, after having studied as a regular student of the School. 
AGE: 
Candidates who are less than 18 years of age as on 1St June, 2001 i.e., those who are born on or after 

SL.NO. ROLL NO NAME OF THE CANDIDATE 

• '-• -.--. 

DATE OF BIRTH 

______________________________________________ 
MARKS 	OBTAINED 

REMARKS WRITTEN 	VIVA-VOCE 

TEST 	

TEST . 	TOTAL 

48001322 RITIK ROSHAN 1-Jun-84 53.83 + 1,60 	 . - 

2 4600145 SAGAR KUMAR 20-Mar-85 54.77 + 1.00 	55.77 

Jt001"3543 KAVITA VISHWAS 6-Feb-87 - 26.68 + 4.00 	30.68  

4 48001381 KUMAR DEVASHISH ARVA 12-Feb-67 39.43 + 10.40 = 49.83 / 

5 48001384 ABHAY RANJAN 15-Oct-85 Absent 

6 48001387 SUMIT KUMAR 1-Jun-85 28.10 + 2.20 = 30.30  

7 48001399 JITENDRA KUMAR 16-Sep-85 46.98 + 13.20 = 60.18 

8 48001405 ABHIMANU KUMAR 2-Feb-86 25.50 + 10.00 = 35.50 	 - 

9 48001600 DAYA LATA 14-Jul-83 43 + 4.00 = 49.33  

10 48001603 ASHISH KUMAR 22-Dec.-86 58.08 + 13.40 = 71.48  

11 

12 	j4BOOl672jJEETENKUMAR 

48001615 AKASH 2-Jun-85 

5Jun84 

53 83 + 11 20 = 65.03  

138.96 +8604756 

13 48001684 RAVI KUMAR VJSHWAKARMA_ 16 Dec-83 5005 + 7 20 = 5725 - 

14 46001690 ALOKCHANDRA 10-Nov-83 Absent 	 - -- 

15 48001696 ALOK CHANDRA 11-Nov-83 48.87 + 8.60 = 57:47 	 . . 

-- 	 ,•\• 	, 

/i  
11 	-t--C • 
	

t 	 I / 

- - 	. 	- _._:- 	-4• • 	C; 

tI-' 	rLL 	 • 	• 

SèV1tWY 	 i... 	 - 

.taTtt 	 - - 	 - 	 '•. 	- 	 •. 	-- 	-;; 	,,.•.-- 

- 	 - - 

I . 



I -  . 
•,;:._: 	. 
•:: 

-..: . 

- 

I 

-. 
c L 	 C 

,. 	I. 

cretarY 
sstsra 
:V 

4 

() 
L41 	RAILWAY RECRUITMENT BOARD: GUWAHATI  

/ 	
STATEMENT SHOWING THE MARKS OBTAINED DURING WRITTEN & VIVA-VOCE TEST FOR VR.C.-2001/2002. 

/ATE OF WRITTEN TEST: 12/0812001. 	 EDUCATIONAL QUALIFICATION: 

7 	 Candidates should appear for the first time for 10th class examination in the current academic year from a 
DATE OF VIVA-VOCE TEST : 17110/2001 	 recognised Board, after having studied as a regular student of the School. 

AGE: 
Candidates who are less than 18 years of age as on 1st June, 2001, i.e., those who are born on or after 
0210611Q83 arp a linihIp 

SL.NO. ROL7M0.  NAME OF THE CANDIDATE DATE OF BIRTH 
MARKS 	OBTAINED 

REMARKS WRITTEN 	VIVAVOCE 
TEST 	 TEST 	TOTAL 

- 1 38000298 CEASER GOYARY - 21-Jul-85 21.48 + 13.60 = 35.08  

2 38000318 PALASH DEURI 11-Jul-85 56.43 + 8.60 = 65.03  

3 33000389 BINITA BRAHMA 1-Jun-84 28.10 + 7.40 = 35.50  

4 38000426 DHIRAJ KUMAR DAIMARI 6-Mar-86 21.72 + 14.20 = 35.92  

5 38000428 AMRIT SONOWAL 23-Feb-85 25.26 + 13.00 = 38.26  

6 	- 38000460 HITESH BASUMATARY 28-Oct-84 33.76 + 11.80 = 45.56  

7 35000474 BARASHA NEOG - 24-Aug-85 27.39 + 12.60 = 49.99 :- 
8 38001248 JRAMESH HANSDA - 	12-Oct-85 	130.22 +920= 39.42  
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RAILWAY RECRUITMENT BOARD: GUWAHATI  

/ 	 STATEMENT SHOWING THE MARKS OBTAINED DURING WRITTEN & VIVA-VOCE TEST FOR V.C.R.C.-2001/2002_ 
/ 	

--'A 

/ DATE OF WRITTEN TEST: 12/08/2001.  

DATE OF VIVA-VOCE TEST : 17/10/2001 

SL.NO. ROLL NO. NAME OF THE CJNDIDATE DATE OF 	RTH 

MARKS 	OBTAiNED 
FiMARKS WRITTEN 	V1VA-VOCN 

TEST 	 TEST 	TOTAL 

1 28000169 ASHISHKUMAR DAS 5-Nov-85 29.04 + 13.20 = 42.24  
2 28000189 RINKY DAS 6-Apr-84 133.52 + 10.20 = 43.72  

28000241 NUPUR SARKAR 1 5-Nov-83 32.11 + 9.80 = 41.91  
28000273 BISWAJEET DAS 25-Feb-84 34.00 + 13.20 = 47.20  

5 28000321 NABAJIT HAZARIK.A 17-Jan-86 23.14 + 5.80 = 28.94  

6 28000329 NIRMALIDAS 6-Oct-86 30.22+12.60=42,82 
- 

7 28000376 NILIMASARKAR 28 -Feb-86 22.19+ 12.00 = 34.19  

8 j  28000379 NILRATANSARKAR 9-Feb-85 34.47+8.4042.87 

EDUCATIONAL QUALIFICATION: 	
• 

Candidates should appear for the first time for 10th class examination in the current academic year from a 

recognised Board, after having studied as a regular student ofihe School. 

AGE: 
Candidates who are less than 18 years of age as on 1st June, 2001, i.e., those who are born on or after 
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RAILWAYRECRUITMENTBOARD'GU)AHATI 	 UR 
STATEMENT SHOWING THE MARKS OBTAINED DURING WRITTEN & VIVA-VOCE TEST FOR V.C.R.C...200112002. 

DATE OF WRITTEN TEST: 12/0812001. 	 EDUCATIONAL QUALIFiCATiON: 	 - 	 - - 
Candidates should appear for the first time for 10th class examination in the current academic year from a DATE OF VIVA-VOCE TEST: 17/10/2001 	 recognised Board, after having studied as a regular student of the School. 
AGE: 

Candidates who are less than 18 years of age ason 1st June, 2001, i.e., those who are born on orafter 
02/06/1983 are elioible 

SL.NO. ROLL NO. NAME OF - THE CANDIDATE 
MARKS 	OBTAINED - 

REMARKS WRITTEN 	VIVA-VOCE 

1118001547 AADITYAABHINAV 

DATE OFBIRT142

- 50  _9 May-85 

TEST 	 TEST 	TOTAL 

+280=4530 
2 18001598 JYOTI KUMARI - 	1 8-Jth-35 47.93 + 11.80 = 59.73 
3 18001730 RAHUL SINGH . 5-Feb-86 50.29 + 1.40 	51,69  
4  E1800E)1760 FAZAL KI-IAN 2-Sep86 49.11 + 11.80= 60.91 
5 70 RAV1 RAUSHAr'4 1-Jun-85 5477 + 8.40 	63.17 

- 	6 18001780 SAMAL KUMARDAS 1-Mar-85' 

-- 

44.15 +4.80 	4895 

-_- -- - 

7 18001782 ISACHiN KUMAR DAS 2-My-86 56.43 + 4.80 = 81.23  
L 	6 	I._ 18001882 ARKAPRAVADEYCHAcLADER 7-May-85 44.39 + 11.40 = 55.79 
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f OW, 	RAILWAY RECRUITMENT BOARD: GUWAHATI 	 UR 
SHOWING 	OBTAINED DURING WRITTEN & VIVA-VOCE TEST FOB V.C.R.C-2001/2002. 

DATE OF WRITTEN TEST: 12)08/2001. 	 EDUCATIONAL QUALIFICATION: 	 . 
Candidates should appear for the first time for 10th class examination in thér.u,j -e,it academic year from a DATE OF VIVA-VOCE TEST: 18/10/2001. 	 recognised Board, after having studied as a regular student of the School. 
AGE: 
Candidates who are less than 18 years of age as on 1st June, 2001, i.e., those - who are born on or after 

- 	 02)06/1 983 are elioible. 
I 

SL.NO. ROLL NO. 	NAME OF THE CANDIDATE 	DATE OF BIRTH 
_MARK 	OBTAINED 

REMARKS WRITTEN 	VlVVOcE 
TEST 	 TEST 	TOTAL 

t i 	r18001990 	MITHUN KUMAR 	 - 	5-Jan-86 56.43 12.80 	69.23  
2 	1 18001996 	SANTU KUMAR 	 5-Apr-84 
2 	fl8001g97tNDEEp 

56.19 + 5.20 = 61.39 
KUMAR 	 6-May-85 50.06 + 13.80 = 83.86 

-4 	18002053 ISAROJ KUMAR GUPTA 	 - 	5-Nov-84 59.73 + 2.60= 62.33 
S 	18002086_f IMRAN ALl 	 I 	 10-May-86 50.52 + 13.20 = 83.72 - 
6 	18002093 IAMRIT KUNWAR 	 5-Sep-85 55.96 + 6.80 = 62.76 	 . 
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RAILWAY RECRUtTMENT BOARD: WAHAfl  SC 
TATEMENT SHOWING THE MARKS OBTAINED DURtNG WRITTEN &V1VA-VOCE TEST FOR v.C.C.-2001/2002. 

Vr7TEN TEST: 12108/2001. 	 EDUCATIONAL QUALiFICATION: 
Candidates should appear for the first time for 10th class examination in the current academic year from a 

'. 	1F VIVA-VOCE TEST: 18110/2001. 	 recognised Board, after having studied as a regular student of the School. 
AGE: 
Candidates who are less than 18 years of age as on 1st June. 2001, i.e., those who are born on or after 
02J081198 RfP plinihl 

MARKS 	OBTAINED 
ROLL NO. NAME OF THE CANDIDATE DATE OF BiRTH REMARKS WRITTEN - 	VIVA-VOCE 

1 TEST 	 TEST 	TOTAL 

i.0Ot)397 SU8HA MAZUMDER 3-De-85 37.31 + 12.00 = 49.31  

r800o4o- MANASHi<UMAR MANDAL 1-Sep-85 Absent 	 C I 

200D4G3 -1MADHUMITA DAS 9-Feb-85 26.91 + 11.40 =38.31  

$ 	2&0iZ47 IANA DAS 	 . 1-Aug-84 27. 1 ç+ 1060 = 37.75  

IAJIT K4JMAR 8y-86 3352 + 1260 = 4612  

ZC1443LBiSWADIP HAZRA 2-Jul-84 	. Absent  
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j . 	RAILWAY RECRUITMENT BOARD: GUVVAHATI. 	 ST •STATAAENT
OBTAINED DURING WRITTENVI VA-VOCE TFSTFORVCR2001/2002 

OF WRITTEN TEST.(12/08/2001. 	 EDIICAT!ONAL QUAUFICATIo 

Candidates should appear for the flt time for 10th class eamjnation in the current academic year from a • 	AT Oi VtV,VOCE TEST 1811012001. 	
recoghised Board, after having studied as a regular Student of the School. 

I 	 Candidates who are less than 18 years of age as on 1st June 2001 e those who are born on or after 
0210611983 are eligible.  

ROLL NO N . 	 TH CANDIDATE 	DATE OF BIRTH 	 iT jAVE° 	 REMARKS 
TEST 	 TEST 	TOTAL 

- 	 - 	 - 	 I 

	

. 38001273 AMITMUNJNI 	 10Dec-84 	23.14 + 12.60 = 45-?4- ( 	1 
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RAILWAY RECRUITMENT BOARD 
1 	STAENT SHOWING THE MARES OBTAiNED DURING wRITTEN 

I, 

	 q~l  

GUWAHATI 
VIVA-Vc)('F TT cr' 

-'7 OFWRTTEN TEST:12108/2001. 

. VWA-VOCE TEST 18/10/2001 

EDUCATIONAL QUALIFICATION: 
Candidates StiOuld appear for the first time for 10th class examination in the current academic year from a 
recognised Board. after having studied as a regular student of the School. 

Candidates who are less.than 18 years of age as on 1st June, 2001, i.e., those who are born on or after 02/08/1983 	Plinihip  

I 
NAME OF THE CANDIDATE DATE OF BIRTH WRITTEN 	 IVA-VOC1 	

- REMARKs 	1 TEST 	 TEST 	TOTAL 

37.77 + 12.60 = 50.37 ASHIM KUMAR DAS 30-Mar-8 	- 

_ 48000055 MONUROM SURAGOHAIN _1-Jan-85 3.43 + 11.00 = 50.43  

,. 480O3067 PRAtfAW)cUMAR. 2-Jan-86 45.23 + 14.20 	59,53 
: 091_TM0EAT4 _ . 	 . 	 . 

- 	 1-Sep-84 
- 	 ..-- 	 --- 

3069 +11.6 0 42,29  

31.40 + 9.80 	41.20 I .4.6000107 JAFFEf IMAMANSARI 10-May-85 
480O148 RAJKUMAR 
---------- 

3-Feb-84 52.85 
48001435 RAVINA'SHARMA 	

. 5-Dec-86 37.07 + 4.20 = 41.27 
st4s00j438 ABHI1'JAV K1JMAR 	' 	 . 

- 	 9-Jun-85 - 5360 + 12.80 e 66.40 
- 	 4ao0441. ABH1NAVFcUMAR -- - 

- 	 5-Feb-86 4793 + 11.80 = 59.73 .1. r4801447 NI1..ESHRANJAN 	- 
- 26-Aug-86 5076 + 5.60 = 56.36 

-4001450 SUBHASHKUMAR 
- 	 12-Jan-86 65.17+6.40=71.57 

ir001714" SAT4JEETI<UMAR 	- 20-Oct-85 25.97 + 11.00 = 36.97 
01?50 7 . RAflSHAR 25-May-85 532 + 4.20 	57.32  

48O7S6 	AVRAJ. 5-y-84 5100 + 360 	54.60 
-5O175 f.JA1CHOUDHARY 1 -Jul -86 47.22 + 11.60 = 58.82 

('. 

-- 
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-/ -- 	 wfl se 1aci 
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MARKS OBTAINED OL1 	: NAME bF THE CANDIDATE 	DATE OF BIRTH
VRITTEN 	 WVA REMARKS 

	

TEST 	 TEST 	TOTAL 
-, . 4QOi77 	NKAJKUMAR MANDAL 	 25-Aug-86 	42.50 +1280 55.30 

-4801 799. AN}IThJKUMAR1 	 2-Jan-86 	55 48 + (Fraud case 

	

-..... 	 .-,--..,. 
 - 	6301935 AMTNJA 	 3 Feb-86 	2479+1160=3639 

5-Jan-86 	39.902.8O427O - 
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REMARKS 
DATE OF BIRTH 

1-Feb-86 

MAR 
WRITTEN 

TEST 

28.38 + 13.00 = 36.38 

o B T A iNED 
VIVZ-VOc 

TEST 	TOTAL 
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RAILWAy RECRUITMENT BOARD GUWAHAT  
STATFUEN-I SHOWING THE MARKS OBTNED DUR 	'VfTTEN& VA-VOCETES 2001120Q2 

T1ENEST .11Q8/2001 

.DF VtVA-VQC TEST 18/1(V2001 

W-11 NO 	OF THE CANDIDATE 

:0oOosMAM;Aw 	 _ 

• :? C1 

vi  
.. I 

OUCATIONALQUALCAT!. 

Candates should appear for the first time for 10th ctass examjration in the current academic year from a 
recognised Board, after having studied as a regular Student of the SchooL 
AGE 

Candidates who are less than 18 years of age as on 1st June, 2001, i.e., those who are born on or after 
0210611983 are eligibre. 
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0.A. No 	 /2001 0  

Sri. Rabindra Nath Datta. 

Vs. 

union of India and others. 
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In The Central Administrative Tribunal 

Guwahati Bench :: Guwahati. 

0.A. No. 	/2001 

BETWEEN 

Sri Rabindra Nath Datta 

( pather & Natural Gurdian of 

Miss M0U Datta) 

New Institute Colony.. 

Alipurduar Jn. 

Jalpaiguri. West Bengal. 

------- 'sAppliC ant 

Union of India represented by the 

General Manager, N.F.Rly. 

Maligaon, Guwahati -11. 

The Chairman, 

Railway Recruitment Board, 

Guwahati Station Road. 

Guwahati-781001. 

TheCPO, 

N,P.Railway, 

Maligaon, Guwahati - 11. 

---------Respondents. 

of the Application : 

0 
	 particulars of the order against which the 

application is made : 

The application is made against the notice dated 
Contd..... 
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5/11/2001 notifyng provisional select list with possibility 

of typeographical error for recruitment to VOCATIONAL 

COURSE IN RAILWAY COMMERCIAL FOR 2001-2002 0  

2, 	Jurisdiction : 

The applicant declares that the subject matter of 

the application is within the jurisdiction of the ibn'ble 

tribunal. 

3. 	Limitation : 

The applicant declares tht the application is within 

the period of limitation under section 21 of the Administra.-

tive Act., 1985. 

A. 	pacts of the Case : 

4.1 	That the applicant and his daughter Miss MOU Datta 

are citizens of India and as such are entitled to the right 

and privileges guaranteed by the constitution of India.The 

applicant and his daughters belong to the backward class 

community. 

462 	That the daughter of the applicant Miss MOU Datta, 

was born on the 3D day of Februari. she passed the 

Madhyamik Pariksha (Secondary Examination), 2001 under West 

Bengal Board of Secondary Education which was held in the 

nonth of February, 2001 and was placed in the First division. 

She secured 79% of marks in agreegate in the said Examina-

tion. 

4.3 	That the applicant begs to state that Railways pro- 

vide Vocational Course in Railway Coninercial(for Short VCRC) 

for the appointment to the post of Railway Commercial clerk 

and Ticket Collector. The admiaon to VCRC are made through 

Contd....P/3 
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the written examination followed by a viva-Voce test. 
C 

The written examination and the Viva-Voce test for admi- 

ssion toVCRC are conducted by the Railway Recruitment 

Board. The candidates appearing in 10th standard or equ-

valent examination expecting to secure 50% marks (for 

SC.' ST and OBC 40% ) in 10th standard or equivalent exa-

mination are eligible to apply for admission to VCRC. It 

is also stated that the vocational course in Railway Comrn-

ercial is a 2 year job linked course. The sucessful candi-

dates with 55% marks in case of SC, ST and OBC 45%) of 

the VCRC are appointed directly to the post of Counnercial 

clerk or Ticket Collector in the Railways. 

4.4 	That the Railway Recruitment Board (for slxrt RRB) 

Patna and Guwahati by notification No.RRB/PAT/3/2000-2001 

called for application from the eligible candidates for 

admia±.4on to VCRC for the academic year 2001-2002. It was 

also adveerised in the daily news paper " Karmasansthan" 

dated 30.10.2000. The daughter of the applicant applied 

/ 
to the RRB, Guwahati. The total number of vacant posts under 

N.F.Rly. as advertised are 40 (Genera].- 19 posts.sC-5posts. 

f ST7 posts. OBC-8 posts and handicapped persons -1 pat). 

/ 	The daughter of the applicant applied osder the OBC category. 

She was issued the call letter by RRBi Guwahati for preli-

manry examination which was held on 18.02.2001. The result 

of the said preliminary written examination was declared 

by the RRB. Guwahati on 14.07.2001 in the daily news paper 

1 The Assam Trthune and she qualified and was found eligi-

ble for being called to appear in the main written examina-

tion which was scheduled on 12.08.2001. Accordingly. She 

received a call letter from the RRB, Guwahati for the main 

contd. . . P/4 



0 

.4- 

-:4:- 

written examination which was held on 12.8.2001. 

Copy of the call letter for pre-

liminary written examination is 

enclosed as Annexure - A. 

Copy of the call letter for main 

written examination is enclosed 

as AnneXure - B. 

4.5 	That the daughter of the applicant came out success- 

fully in the main written examination also which was held 

on 12.8.2001. she received a call letter dated 15/9/2001 

for viva - voce test from the RRB, Guwahati. The viva-

Voce test was taken on 16/10/2001 at RRBs Guwahati and 

she did very well in the viva - voce test.Apportiorlmeflt of 

marks for written test and viva-voce was never published. 

Copy of the call letter dated 

I 	 15/9/2001 is enclosed as Annexure-C 

4.6 	That the applicant begs to state that his daughter 

did very well in the written examinations as well as in 

the Viva - Voce tes.t. He also humbly submits that the 

result of written examinations did not mention the number 

of successful candidates under General, SCIST. OUC and 

handicapped category separately. The RRB Guwahati did 

not take proper care while publishing the result of the 

written examinations and kept the bonafide candidates into 

the darkness. 

4 • 7 	That the respondent No.2 perblished the result of the 

Viva-Voce test in the daily new's paper 'The Assam Tribune" 

o6.Vi.2001. on £Ltter surprises the daughter of the 	- 

Contd. . .P/5 
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applicant found that she has not been selected for the 

VCRC for 2001-2002. This time also the RRB, Guwahati has 

not taken proper care while publishing the result. The 

PJtB, Guwahati declared 39 candidate successfull. One post 

is yer kept unpublished. It was also not declared as how 

many candidates have been selected against each category 

i.e. general, SC,ST,OBC and handicapped. Instead the RRB, 

Guwahati made a declaration that it is not responsible 

for any typeographical error. It is stated that the res-

pondent No.2 has published the result in a very casual 

manner and the reason for non-discloser of successfu].l 

candidates under each category gives scope for genuine 

suspicion. The respondent No.2 has acted whimsically and 

arbitrarily and with some ulterior motive. The matter ef 

reservation for SC/ST/aBC has been deliberately kept undis-

closed which 'is not just and fair. Non-Transperant admini-

strative action is patent in the case. 

Copy of 'the daily news paper 'The 

Assarn Tribune " dated 6/11/2001 

containing the result of VCRC is 

enc lo sed as Annexure - D. 

4.8 	That applicant humbly begs to state that his daughter 

111. is a brilliant student. She secured 79% of marks in her 

secondary examination and was placed in the 1st division. 

It is also submitted that she 'did very well in both the 

written examination as well as in the Viva-Voce test and 

there was every chance for her selection to the VCRC. It 

is stated that she was victimised for reasons best known 

to the respondents and unfair actions adopted by the RfB 

Guwahati. She is yery much confident that if the. Hon'ble 

Contd .... P/6 
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Tribunal is pleased to call for the records, she will be 

found in a very good place to be considered for VCRC.The 

applicant very humbly staes that he has come to know that 

in a number of cases the irregularities in the process 

of recruitment by the RRB, Guwahati has come to the light 

in cases before the Hon'ble Tribunal. 

I 

I 	 Copy of the mark sheet of the 

Secondary Examination is enclosed 

as Annexure - E 

4,9 	That the applicant also begs to state that the res- 

pondents did not mention the allocation of marks for wri-

tten examination and Viva-Voce test. The applicant sutmit 

that his daughter has been made a victim of arbitraty 

action, and a process which is not just and fair, which 

• has done undue favour to others. The non-discloser of rea-

son for not considering 40 candidates against 40 posts is 

also the result of whims and arbitrariness of the respon- 

dents ( 39 candidates has been selected against 40 posts ). 

Malice in fact and malice in law is patent in the facts 

and circumstances of the case. 

4.10 That the respondents have started the process for 

taking in the candidates for the VCRC for 2001-2002 before 

completing the preparation of the list of sucessfull can-

didates. The preparation of the list has not yet been 

finalised. It is stated that if the candidates are allowed 

to join and are admitted into the course it will also not 

be just and fair to terminate the in.-take of such candida-

tes. The question of violation of rights of such persons 

Contd.. ..P/7 
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are also likely to come in.The respondents are aware of 

such a situation and has made an endevour to avoid such 

situation by notifying that RRB is not responsible for 

typeographical error and reserved the right to make amend- 

ments to rectify the errors. It is humbly submitted that 

such course of action an the part of the respondents where 

the question of life of tendered aged boys and girls mc-

luding the daughter of the applicant is likely to invite 

unhealthy consequences effecting the future of the candi- 

dates. The vCRC is linked with the bread and butter of 

the candidates and does not deserve to be disposed of in 

such casual manner. The entire list dated 5.11.2001 deBerves 

to be reviewed and modified and finalised. 

4.11 That the applicant has come to know that the RRB 

has already advised the persons against the roll nimbers 

nOtified in the provisional 1étS dated 5.11.2001 to report 

respondent No.3 for further course of action and the said 

respondent will take further action on this provisional 

list. 

5. 	Grounds for reliefs with legal Provisions : 

54 	For that the respondents have not taken peoper care 

whUe publishing the result of VCRC for 2001-2002 and pub-

lished 	same in a/ sloth sod manner, 

E.2 	For that the daughter of the applicant has been made 

victin of action which is not just and fair, 

5.3. 	For that possibility of typeographical error in the 

dec]ared/published result is manifest in the notification 

dated 5/11/2001. 

Contd...,P/8 
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. 	For that non-di ac loser of the sucessfull candi- 

ates under reserved and unreserved category separalily 

violativeAnorms and process of selection. 

545 	For that keeping one post vacant, 39 candidates 

bing selected against 40 pots1  and not disclosing reason 

thereof is the result of whims of the respondents. 

	

5,6 	For that the acts of the respondents is the result 

of arbitrariness and whimsical and offend Article 14 of.  

Constitution of India. 

	

.7 	For that malice in fact and malice in law is the 

n for not seleting the daughter of the applicant. 

	

.8 	For that the act of the respondents is against the 

nciples of administrative fair play and is violative 

f the Directive principles of State Policy. 

	

.9 	For that adopting of such unfair process and res- 

that the respondents are bot responsible for their 

acts in the matter of such vocational course offends 

ide 21 of the constitution of India. 

	

60 	Details of remedies ethausted : 

There is no remedy under any rule and this Hon'ble 

Tribunal is the only forum for redressal of the grievance. 

	

7 0 	utters not previously filed or pending before my 
other court : 

• The applicant declares that he has not filed any 

other case in any tribunal, court or any other forum on the 

subject matter. 

	

8. 	Reliefs sought for : 

Under the facts and circumstances of the case, the app- S  
lic ant prays for the following reliefs : 

Contd....P/9 
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8.1 	The respondents be directed to review the select 

list dated 5/11/2001 and prepare a fresh and final correct 

list of the candidates selected. 

8.2 	The record be called for and on being satisfied, 

the respondents be directed to select the daughter of the 

applicant to be VCRC for 2001-2002. 

8.3 	Any other relief /reliefs the HDn'ble Tribunal may 

deem fit and proper. 

he above reliefs are prayed for on the grounds 

stated in para 5 above. 

9. 	interim relief prayed for : 

During the pendency of this application the appli-

cant prays for the following interim reliefs : 

9.1 	The provisional select list with possible typeogra- 

phical error be stayed /suspended. 

9.2 	Candidates to the VCRC course be admitted after 

preparation of the final and correct list. 

9.3 	Al least one post be kept vacant. 

10. 	This applicant has been filed through Advocate. 

11. 	particulars of postal Order : 

IPO NO. 	 7 
Date of Issue: 

Issued from : 

Payable at : 

12. 	particularsof En1osures : 

As stated in the index. 

Verification... 
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VERIFICATION 

I, 	 Rabindra Nath Datta, son of Late Stdhir 

kumar Datta, aged about 51 years, resident of New Institute 

Colony, Alipurduar jn. jalpaiguri (w.B.) do hereby verify 

that the statements made in para 1, 4, 6 and 7 are true 

to my personal knowledge and those made in para 2,. 3 and 

5 are true to my legal advice and the rests are my humble 

submission and that I ha' e not suppressed any 

material fact. 

And I, sign this verification on this 11th day 

of November, 2001. 

Guwahati. 

0 
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Please lear cli along this line and retain for your record  
3t't 31T t, UTTZ1 - 781 001 
RA1LWAY RECRU1TMENT BOARD. GUWAHAT1 - 71 001 

T"!'o  
(tfl) 

- 	Name of_the candidate & addre5s 	
Catg No. & 	RoB No. 	 I 

riuu 	i 1 	 vCFt --nd 	e1 00 I 	1 1 -10 '))i 

iOt../fl, NEW [NSTITUTE COLON 	 Examlnatun Ceiue 

T.F.uRu1..lR ..1I'L 
I)TS1 JAL F'AIGURI 	 O1rlAHA1x r<rrTNrly IL. r'. rr4flflL 

n 	 HUUNi'lA V ., (1. 1 Wf"t IA I 1  

Vril . 	i 	 - 

Please read and follow the instructiOn overteaf.  

 - 

 

------ - - - - - - - - - - - - - - - - - - - -------------------- 

FREE RAiLWAY PASS 
f 	 ifit i 3TI 	iII t fieR : 	 .MT 

FOR SC/ST CANDIDATES ONLY : On production of this letter you are entitled to free travel by railway 

RtW1 

JWAHATI 

in second class only from I 	xxxxxxxxxx 	I stn. to 
	I stn. and back. 

 qm fcii 
x 

This pass is available upto 	
xxxxxx.x'- 

(ifiZT : 	 (') lt- 8$IR 	T /122 Icii 23-11-84) 	 'Ii 
(Authority: Railway Board's letter No. E (NO) 11-841RSC1122 dtd. 23-11--84)  

VUqzg - 	 tlf'lti Asstt. Secy. 
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RAILWAY RECRUITMENT BOARD - GUVVAHATI 
STATION ROAI); GUWAIIATI-781 001 

CALL LEYITR for VIVA VOCE TEST  

No, JtU3IGI4 i/to. 	 Date: 15,09/2001 

To, 
MOU DATrA 
10$3R3. NEW INSTITUTE COLONY 
ALIPURDUAR iN 
01ST. JALPAICJURI 

Roflo.: L 48001534 

it 	Viva Vocc Tcst  

 

I 

1 

al 

With rcfcrencc to your application for VCRC•2001/2002, you arc hereby advised io attend the ofliccof 
Railway Recruituient Board, Station Road. Guahati.78I001, Assam. on 16/10/2001 at 9:0() hours for Viva 
Voce Test and verification of original ccrtificatcs, tesumomals ctc, 

You will not be allowed to appear in the Viva Vocc test without this Call Lctter. However this Call 
Lcttcr does not in itself cuticle you for selection. 

You should bring your original Matriculation Ccrtilicznc issued by the competent authority for 
vcrification of your date of birth. You should also bring all of your original ccrtiuicates and marks-
sheets of Matriculation issued by the rcspcctivc Board/Council along with cpericncc and other 
certificates, if any. If the originals of above ccriificatcs/marks-shccts have not been received from 
respcctivc Board/Council. then provisional pass certificate and marksshccts issued by the 
respective Board/Council should be produccd at the time of Viva Vocc test. 

:3, You are also directed to bring die Attested Photostat copies of all original ceriificatcs and marks-
sheets and other cen iflc:iccs along s ith the originals at the time of Vi a Voce lest. 

Your itim idanu may be iripmu cd lot wore 111f u l one d;w (i t, (fiate tt sitcom lotted ahovo) amid you 
should conic ptcpa red lr that. 

P.equesi for postponement of d:ito of Vi a Vcc tcst %i ill uc be considcrcd ztnd no further ckmce 
will be given. 

6 	Approaching Chairman. RRB and/or his Sccrcmm dimecily or indiretly by a candidate or an.body 

on his/her behalf requesting undue consideration for ilic recruitment mll rcndr it candidate liable 

for disqualification. 

7, (For SC/ST candidates only) \ On production of this card you arc entitled to travel free by the Raihay in Second Class from 
XX1'cXXXXXX Station to Guvahati Station and back. This pass sill be vahd up to 26/1012001. 

fr 	(AutI:toriiy: Railway Board's letter no. E(NG)1l-84IRSC/122. dated 23111184). 

For CIAIRMAN 
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THE ASSAM TRIBUNE 3 

RA 1 LWY RECRU flM rrr BOARL), C UWM IA11 
' RESULT OF VOCATIQNAL CiJURSE IN RAILWAY 

'I1 4(Tr)f'1A1 rc\n'rAI IAIY) 

- 	L'JA'I ILI\.,L/L fLJi\ ..L'U I 

On the basis of thcc perfnnaicc in ih ctiuen CaII 	nun hcld on 128 2021 and 

Viiaocc held from 1510 2001 to 18 102001: thc fullownr candidalec fi:iv t been 

pis.onlly srktcd in *O%t mentioned Cou:SC fur thc ncdcnnc ycu 200 l2002 This 

resuR is provisioal subject to applicnIs fulfilling all cltgibiltI conditons hid don in 

the EinpIomcnt Notice. 
j000044 18000686. 18000681 	18001990 	18002G94 	18002123 

	

8002l2. 28000033 	28000397 	28001476 	28001494 - 28001515 

38000074. 38000214 	38000230 .38000214 	38000318 38000460 

38000414 A*00131 	48000707 	48001438 	48001450 48001486 

4800149 	48001513 	48001531 	48001540 	4901582 	48001603 

48001615 48001839 	48001843 	48001891 	48001909 48001913 

4*001927 48001929 	58000005 
The sbot candidates will be sdiicd fwihcr by CPOINF Ri1ay rcg*rd 	fuihcr course 

of actIon ..YqitiI c"ery care has been tikeri while publishing the res' , this RRB is not 

icpn;iblc for wiy typcophiCnl enor snd resct.cI th rhh to ma 	n 	nicnts to rectify 

any cnori. 	 - - - 
Dte: S 11.2001 	

CITTTIIn 
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NQ. N/058543 	 INDEXNO. N2067 

WEST BENGAL BOARD OF SECONDARY EDUCATION 
MARK SHEET OF MADHYAMtK PARIKSHA 

(SCCONDARYEXAMtNATION)2ocy 	 - 

ROLL LN0252 	NO, 
10040 I 

NAME MOU DATTA 	 XfOX0F RABINDRA NAT11 DATTA 

APPEARNGFROM ALIPURDUAR JUNCTION RLY GIRLS HIGH SCHOOL 

HS/HER COMBINAnON OF SUBJECTS (tN SYMBOLS) B FL ES L WP S 

PASS MARKS IN EACH GROUP-34%. QUALIFY;NG MARKS (INCLtirIN( (RAI ' IN FACW Ql IPlT - 

LANGUACiE GROUP SC1tJX GROUP - 	LNW I HER P(0P1 GRC.W A)OL 

CL 

uj 

t.J w . 

-a  

) 
0 X 

?U) c) 
C 

Wa 
P- X 

_ 
C 

3ffl cr) tn - 
EE oj 4 0 C: ' 

ol 
0 0 - - 

rj Q -J _1 x - - .J j - _J -' J 0 -J -, 0 - 
r1:± 95 t. 2 43 G. & 

58 60 20 1 138 55 193 73 70 10 80 65 10 75 228 71 10 81 71 10 81 162 83 

GFW0TQTAL-+ 	632 	SIX 	THREE TWO 	 ON 	I 	 FIRST 
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Iti F 1111 	• 	U)(S IN EXCESS OF THE PASS &AS APE ADDEOTO THE 101At. OF s St.JCCE$SFI.n. CMtDTE FOR DETMIAIIIING  

	

fill lI llH 	FL!U. LIMKS - 800 	PASS LARKS - 272 
I. tllllLL 

I'  
tA 

J4a1dcaL 
SZCREt&Rv 
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